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1. Introduction to Policy Relaxation Committee (PRC) and
Accessing DGFT Portal

This document is the help file for basic Policy Relaxation Committee (PRC) functions in the new
system.

Policy Relaxation Committee (PRC) is also referred as Exemption from Policy/Procedures (EPP). DGFT
may in public interest pass such orders or grant such exemption relaxation or relief, as he may deem fit
and proper, on grounds of genuine hardship and adverse impact on trade to any person or class or
category of persons from any provision of Foreign Trade Policy (FTP) or any Procedures. While granting
such exemption, DGFT may impose such conditions as he may deem fit after consulting the Committees
as in the table given below:

1. All other issues except Fixation / modification of Policy Relaxation Committee
product norms (PRC)

User can apply for the Policy Relaxation through Ayaat Niryaat Form -2D (ANF-2D) form with reason and
justification for the request of relaxation. All these requests are handled at the DGFT Headquarters and
once the case has been approved by the committee, then the user can request the respective RA, to take
corrective action.

Users are advised to refer to the latest help file available under Learn > Online Help & FAQs in
the DGFT Portal.
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2. Prerequisite for ANF-2D (PRC)

To Apply for ANF-2D (PRC) on the DGFT portal you would require:

User is active and logged into the DGFT Customer Portal.
User is authorized to draft and submit applications for an IEC.
IEC should not be cancelled or suspended. User will not be able to submit the application if IEC is
cancelled or suspended.

e User is e-Sign enabled. User can sign or validate the PRC application with the Aadhaar or digital
signature (DSC)
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3. Apply for Policy relaxation— ANF 2D

To apply for the Policy Relaxation user needs to file the ANF-2D. User is requested to fill all the mandatory fields
marked with asterisk (*) sign

1. Visit the DGFT website (https://www.dgft.gov.in/CP/) and login into the portal with valid credentials.

(e R R W LOGIN REGISTER

'll | DIRECTORATE GENERAL OF
OREIGN TRADE
ered Email)*

Glad to see you

Figure 1. Customer portal Login Screen

2. If the user wants to apply for Policy Relaxation Committee, Post login click on Services
>> Policy Relaxation Committee >> Apply for PRC Committee link as mentioned
below

Home AbosDGT~ Services~  MyDashboard~  RegustoryUpdaes= leam~  IndanTradeSenice= RN Q Q421

Tasleem's Dashboard

a5 Lagn T3 New 010 166532

For Your Action Notifications

PLANFUL SOFTWARE INDIA PRIVATE LIMITED

My Last 10 Requests (View More)

Figure 2. Navigation

3. Click on “Apply for PRC Committee”, user will be able to apply either for the ‘Fresh Application’

or can proceed with an existing draft.
Apply for PRC Committee

st Login 13-Nov-2020 16:45:32

Draft Application | Apply for PRC Committee - ANF2D

Search:

show 10 4 entries
Select S. No. Application Number Created On Created By Last Updated On Last Updated By Action

No data available in table

showing 0 to 0 of 0 entries

Start Fresh Application

Figure 3. Apply for PRC Committee
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4. Either user can start with the fresh application by clicking on ‘Start Fresh application’ or can
select the an already existing application and click on ‘Proceed with Existing Application’.

Apply for PRC Committee

- fOA00A0AAA:

Figure 4. Draft Application view screen
5. Fill the Applicant details
e Application Type: Select ‘Application Type’ as Fresh application or Review Application. ‘Fresh
application’ will be selected by the user when he/she is applying for the first time and ‘Review
application’ against all those processed fresh applications which has been submitted to the

DGFT offline before 23 Jan, 2020.

e Committee Type: Pre default value will be selected as ‘Policy Relaxation Committee’.

o RmaEmR

W
¥ DIRECTORATE GENERAL OF jome o ervices»  MyDashboard~  Regulatory Updates ~
5= FOREIGN TRADE

®
{0
O

O
O O
Dedaration Summary

mmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmmm

Figure 5. Applicant details

6. Fill the applicant details as mentioned below

e Branch details: Select branch code from the list shown. Branch code list will be as per the
branches listed in the IEC module.
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Applicant Details
Application Type ® Fresh Application Review Application
Commistee Typ Policy Relaxation Cammittee £PCG Commitiee
Applicant Details
Branch Code * @ Enticy's Branch Address Applicant Name * 0

Suman

Scheme Name * @

Figure 6: Branch details

7. On selection of the branch code from the drop down below mentioned details will be auto filled
that is captured from the IEC
o Entity’s Branch Address, Applicant Name, Email-id, Mobile Number

Applicant Details

Branch Code * @ Entity's Branch Address Applicant Name * @
Email-id Mobile Number Scheme Name * @

Reason Type * €

Reasen/justification * @

Figure 7: Applicant details

8. Select the Scheme Name from the list. In case the respective scheme is not listed in the list
select “others” and can fill in the scheme name.

Applicant Details

‘T | el

bhawnat1@gmail.con

Reason Type * @

E Reason/justification * ©

Figure 8: PRC: Scheme name
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Authorization Details

Authorisation/Scrip/Other Reference Number *

Authorization / Scrip Issue Date

Date of first import consignment

Date of last export shipment

Export made outside the original/ extended export obligation period (in %)

Unit* @

Total quantity for all items imported (Unit) * @

Authorization / Scrip Status @

ori validity of the

for import

Date of last import consignment

Actual imports made. Item wise(in %)

Time period for which Extension in EOP or revalidation for import s sought

Actual quantity consumed and exported (Unit) * @

Original/ Extended Export obligation period in the Authorization

Date of first export shipment

Export made within original/extended export obligation period(in %)

Balance quantity available physically (certificate/declaration to the effect shall be
submitted on firm/ Company's letter head * @

Figure 9: Authorization Details

9. After entering the Authorization/Scrip details user will click on ‘Add Authorization/Scrip details
button to add the authorization/scrip details to the grid.
Note: User can ‘N’ number of authorization or scrip details by clicking on Add Authorization/Scrip

details button.

Add Authorisation/Scrip Details

Show

s entrie
SI.No.

i

Showing 10 10f 1 entries

Authorisation/Scrip/Other Reference Number

6445

Edit/Delete

£a

Figure 10: Authorization Grid view

10. User can update/edit or delete the authorization/scrip details by clicking on edit and delete button

present in the grid.

Add Authorisation/Scrip Details

Show 10 & entries
SI.No.
1

Shawing 1 to 1 of 1 entries

Authorisation/Scrip/Other Reference Number

6445

Edit/Delete

Figure 11: Edit/Delete view

11. Click on Save & Next button to proceed further to the next page

DGFT Public
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Export made outside the original/ extended export obligation period (in %) Time period for which Extension in EOP or revalidation for import is sought
Unit* @
Total quantity for all items imported (Unit) * © Actual quantity consumed and exported (Unit) * @ q y available physically to the effect shall be

submitted on firm/ Company's letter head * @

Add Authorisation/Scrip Details

Show

SI.No. Authorisation/Scrip/Other Reference Number Edit/Delete

1 6445 rad |

Figure 12: Save and Next

12. After filling the Applicant Details. Fill the Personal Hearing Details.

° © O O O
N~ J J
Applicant Details Apply for PH Attachment Declaration Summary
Personal Hearing
Do you want to apply for Personal Hearing? Yes ®No

Frevious |m

Figure 13: Personal Hearing Radio button

13. Select ‘Yes’ or ‘No’ for ‘Do you want to apply for Personal Hearing?’ .
14. On selection of Yes below mentioned screen will appear and User will enter the Personal Hearing

Personal Hearing

Do you want to apply for Personal Hearing? ®ves No

Name * @ Designation * @ Name of the Firm @
Email-id & Mobile Number @

Previous Save & Next

Figure 14: Personal Hearing view

15. Click on Save & Next button to proceed further.
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Personal Hearing

Do you want to apply for Personal Hearing? ®ves No

Name * @ Designation * @ Name of the Firm @
Test Analyst Test and Co

Email-id @ Mobile Number @

; prevews
, e |

Figure 15: Save and Next Button

16. Select the Attachment Type and can add remarks if required.
17. Click on Upload attachments button to add attachment and remarks to the grid as mentioned

below
Attachments For PRC -~
Attachment Type Remark

Uploaded Document List

Show 10 % entries
o, Click or Drag and Drop file to upload
Attachment Type Remark View/Add More Attachments Delete
OTHER Test remarks o
added

Figure 16: Attachment details

18. Click on Save & next Button to proceed further.

Attachments For PRC -~

Attachment Type Remark

Please select ~

Uploaded Document List

+ ) Show 10 4 entries
s Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete
OTHER Test remarks view o
5 Attachment of 5 MB . ¢ . added

u c

Previous Save & Next

CEER

Figure 17: Save and Next Button

19. Accept the declaration by selecting the check box and entering Place name.
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as been made have not been penalized under any of the fo

a.The Customs 2
b. The Central Excise Act

ade (Development & R

arta/Trustee in any other firm/Co tity List(DEL) of DC

Import/export un

the case may be, is/z mpany which is on the Denied E

Directo

rtner(s)/Director(s)/Karta/Trust & 3 Proprietor/Partner

e/Head Office of the firm
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Division(s) has been declared as c

has otherwise been made ineligible for ur

takin r any of the provisions of

any Unit(s ter ar

s and the ITC(HS)

ded from time to time, the Ru
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tion are truy

nd correct to the best of my/our knowledge and belle en concealed or hel
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ce Authoriz,

6.1/We hereby declare and certify that s imported

(0 Tk the box as acceptance of declaration/ undertaking and fill in the detalis below.
Piace® Datet
D 810172

User Details

(Note: If user profile are not updated, Please update your logged in user profile before submitting the application by dlicking on your Username  Profile in the top right corner of website.)

Name ©: Suman sain Designation © : Importer,

Email @ : bha 15591

Qemaicom Mobile ©: 0

Office Address 0 N

Residential Address @ : Noida, GAUTAM

Figure 18: Declaration

20. Application summary for all the input fields entered will be shown and user can download the
summary in pdf format by clicking on Print Summary button

Application Summary

Enity's Branch Address : Applicant Name

Scneme Name Reason Type 16€ Number

Entity Name Emaitid Mobile Number

Reason/justification

Personal Hearing

Do yau want to apply far Personal Hearing? Name Designation :

Emaitia Mobile Number. Hame of the Firm

Authorisation Detal

Original/Extended

Authorisation/ validity of the Time period for whichExtension
Scrip/OtherReference  Authorisation/ Authorisation/ Authorisation/scrip  Dateoffirstimport  Dateoflastimport  Date offirstexport  Date oflastexport  Actualimports made,  in EOP or revalidation forimport
Number Serip Date Serip Status utilizationstatus  for import consignment consignment shipment shipment item wise (%) is sought

10/01/202 Approved NA 10/01/2021 21 1100172021 13/01

Dedlaration
/We her certify that

A. the entity for whom the applicant has b

a. The Customs Act,1962,

n made have not been penalized under any of the following Act (as amended from time tc

b. The Central Excise Act 19

<. Foreign Trac

(Development & Regulation) Act 1992, and

d. The Foreign Exchange Management Act,1999;

e, The Con

Act and Rules

) of DGFT

ble for undertaking Import/export under any of the

VKarta/Trustee in any other firm/Company v the Denied Entity List(
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rector(s)/Karta/Tr & may be, is/are a Proprie

Office of the firm

the Proprietor/Partner(s)/

ny, as the

D n made Inell

company nor any of its Branch Office(s)/Unit(s n declared as defaulter and has otherwise b
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the Fe e Handbook of Procedures and the

framed there un

amended from time to time, the Rules and Ot ign Trade

e Foreign Trac

shed in the application if found incorrect or false will render me/us liable for any panel action or other consequences as may be prescribed in law or otherwise warranted.And,decision taken by

3. I/We fully understand that any informatior

as been concealed or held there from.

are that the particulars and the statements made in this application are true and correct to the best c

fy and sign this declarat aph 9.06 of the Pol

as per Par,

nd has not been sold/tra

nce Authorization is available with me
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B Tick the box as acceptance of declaration/ undertaking and fill n the details below.

Place*

User Details

Note: If user profile are not updated, Please update your logged in user profile before submitting the application by clicking on your Username > Profile in the top right corner of website.)

Figure 19: Application Summary

21. After E-sign the application, E-payment receipt along with payment details will be generated and
application is successfully submitted to DGFT.

DIRECTORATE GENERAL OF
" FOREIGN TRADE

DGFT, Udyog Bhawan, New Delhi

E-PAYMENT RECEIPT
IEC [
File Number HQRPRCAPPLY00D57670AM21

Date of Submission

2021-01-09 01:35:37

IP Address 169.149.233.65
Firm Address |

Service Availed

Apply for Policy Relaxation

Mode of Signature

Digital Signature

PAYMENT DETAILS

Transaction Id 476069

Total Fee Amount (in null) 2000.00

Date of Submission 2021-01-09 01:35:37
Mode of Payment Bharatkosh
Transaction Status SUCCESS

Transaction Complete Date

2021-01-09 01:35:37

Download Receipt

DGFT Public

Figure 20: Receipt
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4. Apply for Review Application of PRC (ANF-2D)

User can apply for review of submitted application of PRC through following below steps:

1. Click on Services >> Policy Relaxation Committee >> Apply for Review Application of PRC(ANF-2D)

Policy Relaxation Committee

What is Policy Relaxation

Pre-Requisites for Applying for Policy Relaxation

Services under PRC

Apply for Review Application of
PRC (ANF-2D)

Apply for Review Application of PRC (ANF.20)

Bpply for PRC Committee

Help and FAQs

Ask VAHEI

Figure 21: Apply for Review Application of PRC

2. All submitted applications of PRC and same has been decided by PRC will be shown for the review.
Select the application to be reviewed and click on Initiate Review Button

Home About DGFT ~ Services ¥

Last Login 25-Apr-2022 10:11:56

Initiate Review

SLNo. Application Number File Number File Date Entity Name

1 ARNPRCAPPLY00165672AM23 HQRPRCAPPLY00000923AM23

Showing 1to 1 of 1 entries

My Dashboard ~

Learn~ Indian Trade Service ¥ RTI

Regulatory Updates ~ Q l:\15

File
Status Apply

Initiate
Review

Mﬁh

Process

Request for Policy Relaxation Decided

Committee

Figure 22: Initiate PRC Review

3. The previously submitted information will be displayed in the application. Enter Remarks, Case serial number
and upload the required file and sign the application as shown below.

DGFT Public

Page 11 of 21




Directorate General of Foreign Trade PRC Customer Portal User Help File
v1.0

Tick the box as acceptance of declaration/ undertaking and fill in the details below.
Place® Date*

UTTAR PRADESH 19/04/2022

User Details

(Note: If user profile are not updated, Please update your logged in user profile before submitting the application by clicking on your Username > Profile in the top right corner of website.)

Mobile®: 94

Name @ : _ Designation €
Emall @: -

Office Address @:

Residential Addres,

As per Appepdix 2K form, you have to pay a sum of Rs. 5000 for Application

Remarks*

Meeting Number * Meeting Date *
Enter Remarks PRC/S/MEET/Apr/202223/1 19th/April/2022
&
Case Serial Number * File Number * Decision *
HQRPRCAPPLY00000923AM23 Decided

': In Click or Drag and Drop
Sign

In file to upload

T

H

w b3
Uploaded Size : 0.00 MB Ask VAHEI
Note: Maximum 5 Attachment of

Figure 23: Sign for PRC Review

4. Click on Payment for PRC Button to go ahead

Case Serial Number * File Number * Decision *

B798WEG7 HQRPRCAPPLY00000923AM23 Decided

2

wme Click or Drag and Drop file to upload

Uploaded Size : 2.64

Note: Maximum 5 Attachment of 5 MB Allowed
(Only PDF,JPG are allowed)

SK
No. FileName Action

1 EPCG_Com 1
mittee_CP_
User manu
al-converte
d.pdf

Payment for PRC

edback

Figure 24: Payment for PRC Review

5. Once the payment is done, click on the Submit button.
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Payment Details

o Payments made from corporate accounts require additional approval from Bank portal. It may take 1 - 7 days to reflect in the system based on when approval is given from the checker account.

Applicant Name Applicant Email Applicant Address
I v I
Application Type Service Type Application Number
Policy Relaxation Committee (PRC) v Apply for PRC Committee - ANF2D ~ ARNPRC00166515AM23
Service Description Fees Amount (3)
Apply for PRC Committee - ANF2D 5000

e you already paid in Legacy Miscellaneous Payment System (eMPS) / Legacy Draft Application?

Yes © No

Figure 25: Submit for PRC Review

Submit

Ask VAHEI

6. After submitting the application, payment receipt will be generated with other important information. Click on
Download Receipt for future reference.

) DIRECTORATE GENERAL OF
@2 FOREIGN TRADE

DGFT, Udyog Bhawan, New Delhi

E-PAYMENT RECEIPT

IEC |

File Number

Date of Submission 2022-04-25 06:10:01
IP Address 192.168.136.36
Firm Name

Firm Address

Service Availed

Apply for PRC Committee - ANF2D

Mode of Signature

Digital Signature

PAYMENT DETAILS

Transaction Id 2190635

Total Fee Amount (in INR) 5000.00

Date of Submission 2022-04-25 06:10:01
Mode of Payment ONLINE
Transaction Status SUCCESS

Transaction Complete Date

2022-04-25 06:10:01

DGFT Public

Figure 26: Receipt for PRC Review

“ Download Receipt
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7. Click on OK Button to continue , the application File Number will be generated with the acknowledgment
message.

Your application for Apply for PRC Committee - ANF2D with file number
HQRPRCAPPLY00000935AM23 has been successfully submitted to DGFT for further processing.

Figure 27: File number for PRC Review

DGFT Public Page 14 of 21
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5. View and Track Status

User can track the status of the submitted application.

8. Click on My Dashboard >> Submitted application

WRA WOR  ifd o Fam e
GOVERNMENT OF INDIA MINISTRY OF COMMERCE AND INDUSTRY

A R wEREeT

Sitemap | A- A A+ | Helptne 1800 111 550 | AskVAHEl | Language ~

¥, DIRECTORATE GENERAL OF Home About DGFT ~ Services ™ My Dashboard ~ Regulatory Updates ~ Learn ~ Indian Trade Service ~
== FOREIGN TRADE

Submitted Applications

Draft Applications
'
Goodman's Dashboard View and Register Digital Signature
25t Login 29-Nov-2020 17:08:04 Token

Online Proceedings

For Your Action Notifications My Authorisations ( My IEC ] [ Manage Profile ]
Repositories
Norms Fixation file HQRNORMAPPLY00013034AM21 has Helpdesk Service Frequently Accessed Links
been marked deficient by NC - 2 on 28-11-2020 via MoM
no. --. o0 Advanced Authorisation m IEC
Valid
Link your existing IEC or apply for new IEC to avail |E CODE |EC Status E Import Export Authorisation
further services ® @

Search Norms

Figure 28: View and Track status

9. On Click of submitted application below mentioned screen will appear

Track Application Status -~

Type of scheme * Type of sub scheme *
Please Select hd Please Select -
From Date To Date
Application Number File Number
Branch code RA Office
Please Select v Please Select ke
i

Figure 29: Track Application status

10. User can search the application with the below mentioned search parameters
e Type of Scheme: User will select the Type of Scheme as Policy Relaxation Committee
(PRC)
e Type of sub Scheme: Apply for PRC Committee- ANF2D
e From and to date: User can search the application by through date range.
e Application number: User can search file with application number available
e File number: User can search file with the valid File number

11. User need to enter the mandatory field to check the file details

DGFT Public Page 15 of 21
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Showing result for : Application process -> Policy Relaxation Committee (PRC) and Policy Clarification (PC) Application Sub process -> Apply for PRC
Committee - ANF2D
Search:
File RA File

SI.No. ©  Application Number File Number Date Entity Name Branch Office Status Action

1 0508059631N0000000009  HQRPRCAPPLY00057670AM21 09/01/2021  CONTINENTAL 0050 In
INDIA PRIVATE Process
LIMITED

2 0508059631N0000000008  HQRPRCAPPLY00057666AM21 08/01/2021  CONTINENTAL 007 © In
INDIA PRIVATE Process
LIMITED

3 0508059631N0000000007  HQRPRCAPPLY00057665AM21 08/01/2021  CONTINENTAL 0050 In
INDIA PRIVATE Process
LIMITED

4 0508059631N0000000005  HQRPRCAPPLY00057663AM21 08/01/2021  CONTINENTAL 005 ©® In
INDIA PRIVATE Process
LIMITED

5 0508059631N0000000004  HQREPCGPRAPPO0056917AM21  07/01/2021  CONTINENTAL 003 @ In
INDIA PRIVATE Process
LIMITED

Figure 30: File details
12. Click on Action button to view the various File details

Showing result for : Application process -> Policy Relaxation Committee (PRC) and Policy Clarification (PC) Application Sub process -> Apply for PRC
Committee - ANF2D
Search
File RA File
SLNo. 1 Application Number File Number Date Entity Name Branch Office Status Action
1 0508059631N0000000009  HQRPRCAPPLYOO057670AM21  09/01/2021  CONTINENTAL 0050 In
INDIA PRIVATE Process
LIMITED Print
Withdraw
2 0508059631N0000000008  HQRPRCAPPLYOOOS7666AM21  08/01/2021  CONTINENTAL 0070 In | tmh Documen
Attach Documents
INDIA PRIVATE Process
LIMITED
3 0508059631N0000000007  HQRPRCAPPLYOOOS7665AM21  08/01/2021  CONTINENTAL 0050 In ‘ DSC/eSign Details
INDIA PRIVATE Process
Transmission Details
LIMITED
Make a Copy
4 0508059631N0000000005 ~ HQRPRCAPPLYO00S7663AM21  08/01/2021  CONTINENTAL 005 @ In View Submitzed Atzachments
INDIA PRIVATE Process
LIMITED
5 0508059631N0000000004  HQREPCGPRAPPO0056917AM21  07/01/2021  CONTINENTAL 0030 In
INDIA PRIVATE Process
LIMITED

Figure 31: Action button details

13. Print: To print the submitted application

14. Attach Documents: User can attach extra documents for the submitted application, if
the request is in ‘In progress’ status.
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ADD ADDTIONAL ATTACHMENT

o Click or Drag and Drop fle to upload

Feedback

Figure 32: Attach Document

15. Payment Details: User can check the payment details and download the receipt for the
submitted application.

16. View Life Cycle: To check the Action taken on your submitted application. Example, to
track which action is taken when and by whom.

17. DSCl/e-sign Details: To check the DSC and e-sign details.

18. Withdraw: If the submitted request is still in ‘In Progress’ state then, applicant has an
option to submit another request for withdraw the application.

Note: Withdrawn action is not auto approved, request will be submitted to concerned DGFT
officer and accordingly action will be taken by them.

WITHDRAW APPLICATION

File Number: HQRPRCAPPLY00057670AM21
Application No : 0508059631N0000000009
withdrawal Remarks : Enter withdraw remarks

withdrawal Application

Figure 33: Withdraw File

19. Respond to Deficiency: This option will be available only when the status of the
application is ‘Deficient’. Applicant will be able to check the Deficiency details like
Deficiency issue date, Deficiency letter, Remarks and user can respond to this
deficiency by clicking on respond to deficiency button.

User can respond to deficiency in two ways:

A. With amendment : User will amend the application with attachment and adding
additional remarks
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B. Without amendment: User will amend the previous application and attach additional
remarks and submit the application

20. Initiate Review: Once the DGFT officer take decision on the File and File status is
rejected under submitted application. Importer/Exporter can apply for the initiate review

with additional remarks and attachment

Note: Payment of Rs 5000 is applicable for review of application.

HQRPRCAPPLY00063667AM21  19/01/2021  CONTINENTAL 003 @ Rejected
INDIA PRIVATE
LIMITED Print
Initiate Review
HQRPRCAPPLY00063665AM21  19/01/2021  CONTINENTAL 003 @ In Process ———
w Lite Cyc
INDIA PRIVATE =
LIMITED DSC/eSign Details
Transmission Details
HQRPRCAPPLY00063653AM21  19/01/2021  CONTINENTAL 006 © Returned , Make a Copy
INDIAPRIVAIE without View Approved License/Rejection Letter
LIMITED action
View Submitted Attachments
HQRPRCAPPLY00063650AM21  19/01/2021  CONTINENTAL 007 @ Deficient
INDIA PRIVATE
LIMITED
HQRPRCAPPLY00063625AM21  18/01/2021  CONTINENTAL 005 @ In Process
INDIA PRIVATE
LIMITED

Figure 34: Initiate review

21. Click on Initiate Review under Action button. User will see the application summary of
the submitted application for whom importer and exporter will initiate the review
22. Enter remarks and attachment and click on Sign button

Place* Date*
Deihi 230172021

User Details

(Note: If user profile are not updated, Please update your logged in user profile before submitting the application by clicking on your Username > Profile in the top right corner of website.)

Name © Designation @ : EXIM MANAGER

labal YA 12

Residential Address

As per ANF form, you

Remarks®*

Feedback

Figure 35: Sign initiate review

23. After sign user will make the payment by clicking on Payment for Review button
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Sr. File
No. Name Action

1 dm @
my P
DFTE

Feedback

Figure 36: Payment for Review
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5. Online Proceedings

If the DGFT officer will call importer/exporter for the Personal Hearing against the application
submitted with meeting date, time and venue, he/she can check and respond under ‘Online
Proceeding’ section

1. Importer/Exporter will check for the personal hearing under

My Dashboard >> Online Proceedings

o RmomwR R
M DIRECTORATE GENERAL OF Home About DGFT ~ Services My Dashboar Regulatory Updates ~ Learn~
= IGN TRADE )

Surendra's Dashboard

Login 03-Dec-2020 18:08:50

For Your Action Notifications

Frequently Accessed Links

Norms Fixation file HQRNORMAPPLY00005207AM21 has been marked
deficient by NC - 5 on 17-11-2020 via MoM no.

NC/5/MEET/Nov/202021/91 @8 3
alid
Norms Fixation file HQRNORMAPPLY00005207AM21 has been marked Import Export Authorisation Search Norms
deficient by NC - 5 on 17-11-2020 via MoM no. IE CODE IEC Status
NC/5/MEET/Nov/202021/91. ow
Norms Fixation file HQRNORMAPPLY00005137AM21 has been marked 0 0
lefis by San 10.11.2020 via Mol n; P

Figure 37. My Dashboard >> Online Proceeding
2. After clicking on online Proceeding. Online Proceedings grid will be shown as mentioned below

IEC: IEC number of the importer/exporter

File number: PRC committees file which is submitted by importer/exporter
Proceeding Name: Name of the Proceedings Ex: Grievance Committee
Proceeding status: Status of the file submitted by importer/exporter

Online Proceedings

Lass Login 16-Jan2021 15:3208

Online Proceedings

SLNo. IEC File Number Proceeding Name Proceeding Status

DLIQCTDFICON

2 0888003421 DLIQCTDFICOM 341 Open
3 088 DLIQCTDFICOMOOD! 2 mplai Open
a HQRPHAPPLY0000 2 r Open

Figure 38: Online proceeding grid view

3. Click on Proceeding Name link to submit the personal hearing response.
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Online Proceedings
Lo g 16Jan-2021 15:32:05
Show| 10 & enies
51.No. IEC File Number Proceeding Name Proceeding Status
0888003421 DLIQCTDFICOM Open
2 0888003421 DLIQCTDFICOMO007813AM2 Open
3 0888003421 DUIQCTDFICOM Open
2 946062 HQRPHAPPLYO000S7 Open
0888003421 DLIQCTDFICOMO0007790AM2 Open
946062 HOQRPHAPPLYD0005606AM2 Grievance mmittee Open

Figure 39: Click on Proceeding Name

4. Click on UDIN number under UDIN heading to view the personal hearing the letter

Online Proceedings

Lsst Login 16-Jan-2021 153205

Online Proceedings

SLNo. UDIN Description Issued On Issued By Response Due Date Proceeding Status Response
Personal Hearing 110142021 DGFTHQ) Response submitted

Figure 40: Click on UDIN number

5. On click of UDIN number personal hearing approved letter details will show.

APPROVED LETTER DETAILS

search:

SL.No. Approved By Approved Date Letter Type View Letter

1 DGFT(HQ) 12/11/2020 Personal Hearing View Letter

Previous n Next

Figure 41. Personal hearing approved letter details

6. Click on View letter link to view the personal hearing letter.
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APPROVED LETTER DETAILS

Search:
SL.No. Approved By Approved Date Letter Type View Letter
1 DGFT(HQ) 12/11/2020 Personal Hearing View Letter |

Previous n Next

Figure 42. View Personal hearing letter link

7. Click on Submit link under Response heading to submit the Personal hearing response

Online Proceedings

< Furn e
File Number
s1.No. uDIN Description Issued On Issued By Response Due Date Proceeding Status. Respanse
UDINEPCGO0023016AM2 Personal Hearing 2010172021 DGFT(HQ) pending
Showing 1 to 1 of 1 entries —— n et

Figure 43: Submit Response link

8. Submit link under response heading.

9. User provides confirmation for hearing as Yes/No.
Note: Confirmation for Hearing is pre-selected as: Yes

10. Add mandatory attachment

Respond to Personal Hearing Letter

Confirmation for Hearing * Name of Person Attending Hearing *

O v N NIRANJAN

Request for i ressonin ks below) * Response / Remarks*

Yes @ No

Attachments v

Remark

Uploaded Dacument List
Show 10 & |enries
L. Chckor Drag and Drop file o upload

Attachment Type Remark View/Add More Attachments Delete

No data available in table

TeuUaLR

Figure 44: Personal Hearing response

11. User will sign the declaration, add Place and click on save & next button
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Declaration "

..... : .

Figure 45: Sign document

12. On click of Save & next button. User will E-sign the document with Aadhar or Digital signature
(DSC)

Declaration ~

Figure 46: E-sign document

13. Click on ‘submit’ to submit the response
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Dedaration N

Figure 47:Submit button

14. Response will be submitted successfully

Response has been successfully submitted to DGFT.

Figure 48. Response submitted successfully

15. Once the response is submitted user can check the submitted response by clicking on
Proceeding Name link under Proceeding nhame heading

16. User can check Response Due date, Proceeding Status and response submitted by clicking on
View link button
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o7 R amR wEFdE

¥ DIRECTORATE GENERAL OF Home  ADOUtDGFT~  Services~  MyDashboard~  RegulatoryUpdates~  Learn~ Indian Trade Service ~
I FOREIGN TRADE

Online Proceedings

£ 20an-2021 233331

Online Proceedings

HQREPCGPRAPPODDG3634AM21
SLNo. UDIN Description Issued On Issued By Response Due Date Proceeding Status Response
) AM2 Personal Hearing 201017202 DGFT(HQ) Response Submitted
R —— -

Figure 49:Response submitted

Note: To raise any concern to DGFT the user may call the given Toll-Free Helpline
number given on the DGFT Portal or raise a request using the “Contact@DGFT”

page.
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